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with the Cratral [asectizides Board. hereby includes the follo-
wing suostances in the Schedule to the said Act, namely :(—

1 2 3

S5-(4-chlorobenzyl)-N,
thylihiol carbamate.
o -cyano-3-phencxvbenzyi-2, 2-
dimethyt-3-(2, - 2-dichlorcvinvl)
cyclo-propane carboxylate.
(S)oc~cvanc-m-phenoxybenzyl
(IR. 3R)-—3-(2,2-dibromovinyl}
dimethyl cyclopropane carbo-
xylute. .

1. -chhiccarb . N-die-

2. Cyp:rmethrin

3. Decamethrin

12

4. Fenvalerate

5. Poermethria

6. Tetrachloroisophtha--
lonitrile

[Part II—SEC. 3(0)]
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o -cyano-m-phenoxybenzyl-oc
isopropyl-p-chloropheny!  ace-
tate.
3-phenoxy benzyl(4--cis, trans-
3-(2,2-dischlorovinyl)- 2, 2-
dimethyl-cyclopropane  carbo-
\ylate,
1,2,4-Trichloro-3, S-dinitroben-
ene,
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